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(c)  the reasons for permitting move
ment of ores for export in priority to 
coal movement for internal industry?

The Deputy Miniater of RaUwayt 
and Transport (Shri Alagcno): (a)
No. Rather as against the minimum 
coal loading target of 3250 wagons per 
day from West Bengal and Bihar coal 
fields, an average of 3403 wagons per 
day were loaded in April. 1956.

(b) None, beyond the limits of ope
rating facilities.

(c) Does not arise.
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Railway Transport of Fish

*2229. Shri K. C. Jena: WiU the
Minister of RaOways be pleased to 
refer to The Hindustan Times dated 
the 1st May, 1956 with the head lines 
'India’s Big Lake Getting Silted.* and 
state:

(a)  whether the Government of 
Orissa or the Committee of Fisheries. 
Chilka lake of that State, have made 
representations to Government to 
rearrange the timings of the train

which transports fish from Chilka to 
Calcutto to reach Calcutta in the 
morning for facilitating marketing;

(b) if so. the decision taken on that 
representation; and

(c) if not whether any arrange
ment is being made to transport fish 
from the ChiUca Lake of Orissa to 
make the same available in the Cal
cutta market early in the morning?

The Depnty Minister of Railway* 
and Transport (Shri Alagetan): (a)
Yes, the representation was made by 
the Government of Orissa through the 
Ministry of Food and Agriculture.

(b) The representation was examin
ed in detaU. It was found that no 
change in timings of th6 train which 
transported fish from Chilka to Cal
cutta was feasible (i) due to opera
tional difficulties and (ii) in the interest 
of long distance passengers travelling 
from Bombay to Calcutta. The deci
sion was duly commimicated to* the 
Ministry of Food and Agriculture.

(c) Does not arise.

Lushington Shoal Lighthouse

*2230. Shri Gadilingana Gowd: WUI
the Minister of Transport be pleased 
to state:

(a) whether it is a fact that model 
studies for the construction of a light
house at Lushington shoal have bwn 
completed;

(b) whether it is also a fact that 
a special engineer from  Sweden 
has been appointed for the execution 
of the work;

(c) if so, the remuneration of this 
Swedish engineer; and

(d) when this work will be com
pleted?

The Deputy Muiister of RaUways 
and Transport (Shri Alagesan): (a)
and (b). Yes, Sir.

(c) Rs. 2,000 p.m. (subject to deduc
tion of income tax), to be paid in India, 
plus 2.000 Sw. Kroners (equivalent to 
Rs. 1,850) p.m. free of income tax to 
be paid in Sweden, and free unfurnish
ed residential accommodation.

(d) In about 2 to 3 years.




